
1451 Written Answers MARCH 19, 1968 Written ~ 145& 

(a) whether Government haw aa:ordcd 
approval lor the establishment of a cement 
factory at Boltajan in Assam in the public 
sector; and 

(b) if so, the capital inwstmcnt in the 
project and its production capacity? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A.AHMED): (a) and 
(b). A proposal for setting up a cement fac-
tory in the public sector with a capacity of 
200,000 tonncs per annum at an estimated 
capital cost of Rs. 8S8 lakhs at Bokajan ii 
under consideration of the Government. 

CLOSURE OF KHADI GRAMODYOG BHAVANS 

4408. SHRI S. A. AGADI: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether it is a fact that some Gramo-
dyog Bhavans run by the Khadi & Village 
Industries Commission are being closed in 
the country; 

(b) if so, the reasons therefor and the 
names of the agencies to which the Bhavans 
are being handed over; and 

(c) the terms and conditions of such 
Agency arrangements 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFIQURESHI); (a) Khadi '" 
Village Industries Commission does not 
propose to close any Bhavans. 

(b) and (c). Do not arise. 
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HINDUSTAN STEEL LIMITED 

4410. SHRI M. SUDARSANAM: Will 
the Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether there is any proposal to have 
a Functional Board at the Hindustan Steel 
Ltd.; and 

(b) if so, the details thereof? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY) 
(a) and (b). Yes, Sir. It is proposed to 
strengthen the Board of Directors of Hindu-
stan Steel Ltd.; which now consists of only 
one full-time Director, namely, the Chairman, 
by adding a few more full-time Directors. 

FOREIGN CoLLABORATIONS 

4411. SHRI S. R. DAMANI: 
SHRI R. BARUA: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether it is a fact that Government 
have finalised the policy resolution on forc-
ign collaborations: 

(b) if so, whether the resolution will 
define the areas and terms of foreign in-
vestment; 

(c) whether any separate body is proposed 
to be created to implement it ; and 

(d) the items in which majority partici-
pation by the foreign investors will be 
allowed. 

THE MINISTER OF INSUSTRIAL 
DEVELOPMENT AND COMPANY AF-
FIARS (SHRI F. A. AHMED): (a) No. 
Sir. 

(b) to (d). Do not arise. 




